85 Written Answers

THE MINISTER OF STATE IN
THE MINISTRY OF CIVIL SUP-
PLIES, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION WITH
ADDITIONAL. CHARGE OF THE
MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED) - (a)
and (b) The Government of Nation-
al Capitzl Territory (NCT) of Delhi
has a schcme to issue Agmark Qua-
lity Atta to food card holder
through the Fair Price Shops in
Delhi The Scheme has been  wel
comed by and large by the people
and is being continued.
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Cases filed under Conswmer FProtec-
tiou Act in Ugtar Praesh

3314. SHRI RAM RATAN RAM:
Will the Minister of CIVIL SUPP-
L'ES, CONSUMER AFFAIRS .AND
*.’"BLIC DISTRIBUTION bg pleased
(v state: "

(a) what is the number of cases/
complaints filed under ConSumer
Protection Act in Uttar  Pradesh
during 1992-93;

(b) how many cases were decided;
and ;,;1

(c) in how many cases relief was
granted to the consumers during the
said period?

THE MINISTER OF STATE IN
THE MINISTRY OF CIVIL. SUPP-
PLIES, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION WITH
ADDITIONAL CHARGE OF THE
MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED) : (a)
to (¢) The infomration is being coll-
ected and will be laid on the Table
of the House.

Nomjnation of non-officials
Advisory Committee

1515, SHRI V. HANUMANTHA
RAO:- Will the Minister of CIVIL
SUPPLIES, CONSUMERS AFFAIRS
AND PUBLIC DISTRIBUTION be
pleased to state:

to the

(a) the mames of all the Advizory
bodies, Committees and fora where
non-officialy are nominated;



